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States. New licences lor industrial concerns 
have abnormally declined, and a number 
of industrial concerns are under loclc-outs, 
closures and strikes or are getting liquidated 
due to sick conditions. Expansion and 
investment in industries are dangerously 
shrinking and employment potential i. 
declining alarmingly. Private and official 
agencies from differeut States are offering 
various inducements to small, and medium 
and large scale industries in West Be"gal 
to shift to other States. If this condition 
in West Bengal goes on, it will definitely 
create furtber crisis for tbe State. 

HALF-AN-HOUR DISCUSSION 
RE: SHIFTING OF INDUSTRIES 

FROM WEST BENGAL TO UP 

SHRI SAMAR aUHA (Contal) : As I 
have not been well, if you permit, I would 
like to more or less read out my speech and 
that, sitting. 

MR. CHAIRMAN: Yes. 

SHRI SAMAR aUHA: Tbe stori .. 
of the horrible picture of bead·hunting and 
blood· baths have very often been brougbt to 
the ,menlion of lbe Parliament. But in my 
opinion, these are only tbe outer sy:nptom, 
of the deeper malady tbat faces West Bengal 
today. W~st Bengal is on tbe verge of a 
sUPClural collap.e in regard to its present 
industry ·and ilS future potentialities. If the 
deeper maladY is not dealt witb witb tbe ut-
most·ur8ency, the industrial collapse in West 
Deng·al will pr;)vide faster breeding ground 
for mOre cbaos, violence and more blood 
batb. 

West Be"gal today faces on industrial 
crisis bilherto unknown in the life of the 
nalion. We" Bengal . produced 28 per cent 
G: N. P. of tbe whole nation, but now it 
has come down to only 14 per cent. West 
Bengal is facing abnormal illdu.trl~1 
uncertainties. Ttle head offices of 'he b,g 
industrial houses are being shifted out of 
Ille S,ate. Many· .industrial concerns are 
shifted under the cemouflage of opening 
a $CCQnd unit oUlsid. West Bengal, reduclDg 
tlte industrial potentialities of the St"te. 
capital . earned out of tbe. lab~ur an~ 
~urces iB West Bengal are bemg IDvest<d ID 
l!aryan •• Maha ashtra. U. P., Bibar II:nd "ther 

Though officially it has been denied that 
there has been any shifting of industries 
from West Bengal except for a dozen,'1 
can give you a number of bead offices of 
big industrial houses like Birla Brothers, 
Thapars, Sabu Jains, K. K. lljodia, 
Binnis and otber sugar mills which have 
alreJdy shifted from West Bengal. Tbougb 
it is very diffi:ult to give exact figures about 
the industrial concerns so far shifted from 
West Bengal as Government has. not inves-
tigated in'o th. matter. r can cite tbe names 
of a few concern< like Jay EngineeringBengal 
Lamps. Kiran Lamp., Annapurna Sugar 
Mills, Sulekha Inks, SUR, Refrigerators, 
Bengal En J mels and Dl3ny other industries 
which have already started second units 
ouiside West Beogal. Strongly, Jay 
Engineering is encouraging a strike in 
its Calcutta concerns ;n order to 
u;timately kill itself. so that its second uniL. 
may prosper in Agra and Hyderabad. 
If Jay Engineering is liquidated, IO,OcO 
refugee families will b. rendered unemp-
loyed, creating serbus trouble for West 
Bengal. As lhtre is nO control over transfer 
of capi,al, it is obvious that all tbe second 
units or the industrial concerns outside West 
Beng ,I are being oponed there with the capital 
and th. resource, caroeJ in the Scate oC 
WOSI B.ngal. 

N() new investment and no fresh 
expansion of injunries are to be seen' in 
West B.ngd and applications Cor new licences 
for startieg new industries arc rapidlY 
declining. Thi. will be c'ear from the 
following figuros. In 1955 tbe number of 
applications Cor starting .new industries 
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in West Bengal was 158 and in 1963 it was 
only 96. Letters of intent issued in 1966 
were 34 and io 1968 it was only 18. 
All these figures are not more tbao 10 per 
cent of the figures for tbe wbole country. 
From I st January, 1970 to 31 st Marcb, 
1970 quite a few units have shifted to 
States outside West Beng II. The authorised 
c:lpital of nOrl-GClvCrnm!nt companies shows 
a dangerous decline fro'll Rs. HI Cf()res in 
1966 to Rs. 20.99 crores in 1959. whereas t1,e 
authorised capital rose in Mabarashtra 
during the same period fram 26.7 crores 
to Rs. 119 crores. 10 1969 West Bengal 
got ooly 69 licences as against 76 for 
Maharasbtra aod with tbe corresponding 
capitals of Rs. 12.5 crores as against Rs. 
51.8 crOro> in Maharashtra. How fresh 
investment in industries is dangerously 
declining from West Bengal is clear from 
the figures. In April 1968 the aggregate 
paid up capital of joint stock companie, in 

West Bengal about Ro. 645 crores but by April 
1970 it had mcreased by one crore only. 
The dangerous state of industrial bealtb 
of W<St Bengal will furtber be highlighted 
by the fact tbat wbile the total groNth rate of 
industrial income for all India W3Q five per 
cent per year during the years 1950 to 1908, 
it was only 2.7 per cent in W .. t B,ngal. 
During the same period the total national 
income grew at 3.7 per cent per annum, 
but for West Bengal it w.s only 2 6 per 
cent. The number of new factories 
registered in West ilonpl deolined fro:n 
195 in 1966 to 154 in 1969. During tile 
period between 1964 .oJ 1958 tbe total 
number of licences issued to Mah3fasbtra 
was 593 but to Bengal only 276. Tbe 
decline in industry of West Bengal ;s also 
highlighted by the steep dec'ine of gross 
tonnage bandied by the Clkutta port from 
13 million (Onnes in 19J3·61 to 
6.2 million tonnes in 19\8·69. As a result 

U. P. (H. A. H. D.) 
value have gone down in Bengal fro:n 18 3 
per cent to 12.5 poe cent in 1966. The 
growth of new factories i. declining in 
Bengal and it will also be evident from that 
that it was 181 in 1966, but declined to 154 
in 1969. Employment during this year 
remains stagnant. only 8.5 lakbs. The All 
India employment figure rose by ten 
per cent but in tbe case of We.t Bengal it 
declined, instead of increasing by ten per 
cent. The backlog of the Third Plan llf 
unemployment in West Bengal i. 1'5 million 
and according to the estimates of the 
Planning Commission by the end of tbe 
Fourth Plan the backlog will be about three 
million. The educated unemployed waiting 
for jobs number 1,90,000. The U. F. rule 
no doubt created a disastrous situation in 
West Beng,,1 by indulging in strikes. Out 
of 16.6 million man-days lost in 1969, 
througbout India, about ten million man-
day. were lost in West Bengal alone. 
Tbere were fifty strikes in Durgapur 
causing fifty per cent loss in production. 
But tbe.e are not tbe only reason. for 
decline of industries in West Bengal. 

Even Mr. Dinesh Singh admitted tbat out 
of 165 units closed in West Beogal, 74 were 
due to the ,vlnt of supply of raw materials. 
In his answer he said that tbere had been no 
sbift in indus'ry from West Bengal to U.P. 
I give the name INSOV Auto limited. 
It asked for a licence from West Bengal in 
1964. It was not giveu. TileD when it entered 
into collabJ:ation with a Moscow company 
aDd asked for a Iic,nce to open the unit in 
U. P. pernm;ion was given in April 1970. 
But wben it wlntei to open the unit in 
West Beng.' in 1964 it w.. denied. 
But now it bas been given in U.P. Tbe 
people of nengal have been taxed to tbe 
teeth. Unfortunately. the Pllnning Commis-
sion and Fia.lDCe Commission have not 
shown any special f.,v,Jur to West Bengal. 
Altbough in this Hou<c it has been sub. 
mitted tbat tbe problem of West Bengal i. 
a special na~ional problem, there bas been 
no special national formula evolved ill this 
House to solve tbe problem of West 
Bengal. 

of the optoing of a tel auction c;;;ntre at 
Gaubati West Bengal will lose Rs. 7 c,'res 
and odd p" year and more than a lakll of 
people will lose thelf jJbs. 292 sucb 
COnC!ffiS are no~ fUDClio'ling at the moment 
involving about 63,000 workers. In Gujifat 
and Maharasbtra all sucb sick and clJsed 
mills bave been taken over by the GJl'ern-
ment. Although there are seventeen such 
'lick mills in West Bengal none had been 
taken over by tbe Government. Growtb 
of production and capital and outfil aDd 

The situation io West B,ngal is so seri-
ous tbat day by day tbe employmont poten-
till is going do wn. There has been 24 per 
cent loss iD employm=nt betweell 1966 and 



347 SkiriJ,g of IndlUlrin NOVEMBER 27, 19'0 from w .. t &/wal to 348 

1969. Government tries to apportion blame 
on strikes. But this is not the only reason. 
The other reasons are lack of raw materi-
als, fiscal policy of tbe government finance-
living offices being in Bombay etc. People 
have to run to Bombay. I had some 
talk with the directors of some foreign 
companies. They mentioned iLbout this 
trouble. Now the licensing offices are at 
Delhi and they have to run to Delhi to 
get the licences. Licence is given according 
to an inordinately slow process and in a 
whimsical manner also. In Maharasbtra, 
Haryana and other places, there arc prefer-
ential benefit given to the industries, but 
unfortunately no such thing is done in 
West Bengal. 

I want to warn the Government, I am not 
al much worried about the Naxalite and 
Marxist violent activities, because there is 
the traditional psyche.its of the revolution 
in west Bengal, as some politi cians. There 
we have the highest concentn:tion of the 
lower and middle class people from the 
refugees in West Bengal, But if industry 
is kiIIed, if industrial potential is lost, if 
there is no fresb investment and ezpansion 
in industry, the situation will further 
de teriorate. By shooting left and riabt, 
'bY' premulgating curfews, by enac:ating 
Ihe P.O. Act or by mass arrelts, you will 
not be able to tackle the problems of West 
Bengal. It has to be tackled by removioa 
the root cause of the deep malady. You 
have to create an atmospbere of hope, a 
new horizon of aspirations and a dream 
in the minds of the yong uoemployed who 
number already 15 lakbs by the end of 3rd 
plan. By the end of the fourlh plan, there 
will be 30 lakh of unemployed people. of 
whom about 10 lakhs will be educated un-
employed. from postgraduates to matric. 
West Benga I controlled tbe complex of 
industries of the .. bole of eastern India. 
If Bengal is lost, tbe whole of India will 
be lost and in no time Nemesis will over-
take the ,cst "r India. Allain 1 warn the 
Government: Instead of giving 3500 revol-
vers to t he traffic police to shoot at siBht. 
they shoula go deep into the problems and 
s.e bow to solve the problems of a employ-
ment. how tl) develop indunry and <1ub 

fretb investment, how to expand the indus-
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tries a:ld prevent capital from being shifted 
from there. They should aee tbat lbe 
industries are not reduced by other States 
out of West BeDgal. If lhe warning is nOI 
heeded in time I repeat that if Bengal is 100t 
the whole of eaatem India will be lost and 
the Nemesis will overtake tho fate of the 
whole nation in no lime. 
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SHRI M. R. KRISHNA 

. MR. CHAIRMAN: The h03. Minis-
ter, 

SHRI S, M. BANERJEE (Kao;lur): 
Sir, _ I have a submission 10 make. My 
Dlil'ne is fif.h -in the list. The olher day the 
Speaker gave- - a chance to 01 her.· w~d 
other. Members we~e ab~ent •. Today Shri 
Kanwar Lal Gupta is' not liere. -

. MR. CHAIRMA.N: That was.not ;0' 
be . treaIed '-lIS -, a precedent, It - waS '&aid" 
last .. time •.. Those MemberB, who do DOt ' 
secure a position· in the' ballot: are nat to . 
be' ·ai:Commodated at all; -NoW, llie hOIf.-· 
Minister. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTR[AL~DEVELOP-
MENT AND INTERNAL" 'TRADE 
(SfJRI M. R. KRISHNA); Mr. 
Chairman, I am thankful to Shri Guha 
for raising this discussion in the Hous. 
in order to focus the aU.nli"n of Govorn-
ment "n the conditions which a ro prevai-
ling in West Bengal. It is r.,lly very sad 
that West Bengal, whicb is one of the 
foremost States in Our country and which 
has gOI major industries like jute, tea, 
coal, steel, and eogineering the Galcutta 
Metropolitan District has the largost 'CDn' 
centration of productive capacity and' ac-
counts for about 15 per cent of India's 
export a State like that has to sulfer in 
industry. Really, everyone will he COncer-
ned about it and it is necessary for every-
body in the House to think about il and 
find out what are the best possible methods 
which could be adopted in order to bring 
Beogal once again to the same p;>sition lnd 
make it industrially very important. 

This tendency for the units to be shift· 
cd from ODe Slate to another is not some-
thing very peculiar to Bengal. Risht 
from 1965 till now a number of applications 
have come from various States askinll· the 
Government of India to permit them 10 
shift units to some other Slate. It is not· 
purely based on labour problems or allY 
other probloms. Sheer technical matlcn, 
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ra w material matters and some other today. The Government of India. and 
things sometimes compel the units to have 
expansion in some State rather than in their 
oWn. For instance if I give figures of 
applications which we have received from 
various States, Maharashtra is supposed 
to be the bighest in the lot, that is, about 
IS applications have been received from 
Maharashtra asking the Government to 
permit them to shift to some otber State. 
West Bengal perhaps occupies tbe second 
place in tbe ladder. From Bihar we bav! 
receive about 4 applications. In total, 
43 applications h3ve been received from 
various States. 

SHRI SAMAR GUHA: In the name 
of opening second units, so many units 
are going out of Wrst Bengal. That is 
a camouftage. 

SHRI M. R. KRISHNA: I am pre· 
pared to agree with wbatever Mr. Samar 
says because be and the Government of 
India are also interested in seeing that tbe 
units are not shifted out of West Bengal 
out of sheer fear. Many of tbe officers 
and ev.n some of us, wben "e visiteoj 
Calcutta, told the industrialists it was 
not necessary to get out of West Bengal 
tbinking that in some other State tbey 
will be able to have a comfortable posi· 
tio? 

SHRI S. M. BANERJEE: The Cent. 
ral Goverom'nt undertakings like so of 
tbe defence units have "een sbifted out of 
West Bengal. I am no talking about 
private concerns. The Central Goveroment 
undertakings, including some defence units, 
have been sbift out of West Bengal. 

SHRI M. R. KRISHNA: It is not 
just scoring a debating point. 

In any State, we will have to first 
create conditions for the industries to 
thrive. My han. friend has rightly asked 
the question as to why many of the 
industrialists are not prepared to stay in 
West Bengal. It may lank a little unreaso· 
nahle to some of my friends who come from 
West Beo .. I. But it is a question asked 
by;.ImOll ovel')' industrialist in West Benpl 

many other persons who are concerned are 
definitely asking the industrialists to stay 
in West Bengal. And they are not allowed 
to get out of West Bengal ...... 

SHRIMATI ILA PALCHOUDHURI 
(Krishnagar): Will you give them 
protection if they stay in West Bengal? 

SHRI M. R. KRISHNA: Another 
thing is, to get units shifted from Weat 
Ben lal to another State ...... 

SHRI SAMAR GUHA: It is a 
diversion. Protection is not the only ques-
tion. Out of 16S units, tbe Central Govern. 
ment could not supply raw materials, to 74 
of them. There is the question of 06scaI 
policy also. All important offices are in 
Bombay and the Central Gevernment oflicos 
are in Delhi. The Licensing office is in 
Delhi. There ale 80 many other questions. 

SHRI M. R. KRISHNA; For tbe 
benefit of the House and Mr. Samar Guha 
I only want to say that in case a unit has 
to be shifted from one State to anotber, 
the process tbat has to be followed is 
almost like getting a new licence becaUBe 
when the licence is given, they have to 
qualify certain conditions includinl the 
area were it is going to be located. In case 
it has to be shifted from one location to 
some other place, the entire process to bo 
gone into. It is not so easy for anybody 
to get permission to shift from One place to 
another. 

There are also certain industrialists in 
West Bengal who want to start industries 
outside West Bengal and about 111 applica. 
tions have been received ...... 

SHRI SAMAR GUHA: I Want to 
know about one specific calC of INSOY 
Auto Limited. They wanted a licence in 
West Benlal in 1964. It was denied then. 
The same company, the same persons, when 
in collaboration with Soviet Union asked 
to have a unit in U. p., they wore liven 
permission this year. 

SHRI M. R. KRISHNA: Out of 111 
~mpanies which wanted to ItIn DOW 
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industries in areas otber than ill West 
Bellsal, only above 1 or 2 applicatiolls have 
heell accepted. The rest of them bave 
either been rejected or they are still under 
cOllsideration. Therefore, it is not easy for 
anybody to permit to sbifls units from 
West Bengal to some otber State. The 
number of applications whic-h are received 
for new licences has come down from 1 S 
per cent in 1964 to S per cent now. Now it 
is really a very imporlant tbins and we 
will nol a like 10 allow Ibis kind. of thing 
10 bappen. For that alone the Government 
of India have asked the Reserve Bank to 
110 into Ihis aspect and also some of tbe 
financial experts to see as to what are the 
conc-essions that sbould be immediately 
given 10 tbe indUBtries in Bengal so that 
tbe, can utilise tbe full capacity of tbe 
ellilting plants and also go in for 
ellpansion, etc. This ellamination is going 
OIl ... (lnlrruplill1lfl) Tbe moment we get some 
definited information, tbe Reserve Bank and 
otber financial Institutions will be able to 
c"me to the help of the existing unils there, 

18 1Ir1. 

.Al luid earlier, the main problem at 
least appears to be that an impression has 
been created that noting is safe in Bengal. 
It was true some time age but not it is 
improving. Therefore, I am sure that 
condilion . (Interr.ptiona) Though it is true 
that, as Mr. Banerjee said, in Ihe defence 
factories there are various kinds of protec-
tion for employees, but in the private 
factory that kind of prolection is not there., 
that il not the enlire tbing. The private 
indu"ries in ilengal, though Ihey are not 
like .the military who can withstand any 
kind of harassment or threats, they will 
have in any case 10 live with the present 
conditions. All that we are trying 10 do 
and ihat is what the Memb .. s of Parliament 
are also expected to do- is to create belter 
conditioDs ...... 

saRI SAMAR GUHA: Law and 
ord!:r AUelitien is nol the most imporlant 
tbing. The policy of the CeDtral Govern-
ment is also importanl. 

:·.·illr~~h· you, Sir, I want to ask one 
question which I bave for(lollen. 

MR. CHAIRM AN : 
about your heallh. 

I am worried 

SHRI SAMAR GUHA I Witb your 
permissi"n, I want to ask the Government 
whetber . the Government will iDstitule an 
Economic Recovery and Improvement 
Commission for Wesl Bengal to 10 into 
all matlers and submit a report wilhin two 
months 80 that on the basis of thaI steps 
may be taken ? 

SHRI M. R. KRISHNA: I do not 
deny the fact Ihat there is a fall in employ· 
ment. I do not deny the fact there is a 
fall in production. I do not even the 
workers and the Mangement are not 
very safe in Bengal. That is why some of 
our hon friends bave suggested whether it 
it is possible for us to brins Ihe labour, 
management and the Government to sit 
togelher and find out lOme ways and 
means to see Ihal Ihe labour attends the 
faclories. To-day the condition is thaI 
wben Ihe labour or the officers of tbe 
industries go to office or factory, the women 
in the homes are nOI nOI safe and till the 
man returns home, there is really fear and 
kinds of uneasiness al home. Even if a man 
works in the factory, bis mind is not there 
10 really produce things. His mind is 
always dislurbed. This in the present 
state of affairs in Bengal. I pointed out to 
the hon. Members that the situation 81 it 
was somelime age is nOI there. Now il is 
improving and it is our wish thaI very lOon 
the conditions will improve. 

As far as the raw materials, etc., which 
Mr. Guha p~inted OUI, in Benllal are con-
cerned Ihere are a lot of engineerinl 
indu.tries wbicb have suffered for want of 
raw malerial. There was another point 
that during Ihe recession in the 
engineering industry, the requirments in tho 
industry were nOI assessed and later on 
when the industries starl~d to function and 
when the market for the en.iocerin. lloocII 
has improved, al thaI time the industriel 
started picking up and we had 10 provido 
Ihem the raw materials. Therefore, there 
was a little imbalance. 

SHRI BENI SHANKER SHARMA I 
Whal aboul industrial Q'lJIlO about wlliqh • 
asked? 
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SHRI M. R. KRISHNA: As 
said, that is a good suggestion. 

SHRI SAMAR GUHA: Do you 
know that 4000 cases are pending with the 
Labour Tribunal ; for ~ more tban two 
yean? Tbey always blame tbe labouren. 

MR. CHAIRMAN I You bave already 
asked it. 

SHRI M. R. KRISHNA: I do not 
say that labour alone is to be blamed in 
Bengal. The politiCians, tbe labour. tbe 
management, almost everybody got a lesson 
and tbis is a good lesson for everybody 
to see tbat tbe industries in Bengal f10urisb 
because it is.Dot_ooDly aifoctinll tbe people 

of Bengal hut it i. going to affect tbe 
whole country. Therefore, tbis realisation 
will belp Bengal and also it will belp tbe 
wbole country. 

I bope I bave answered all tbe points 
raised. If bon. Members want any more 
information which may be available with 
me, I wi\l supply it later. 

MR. CHAIRMAN: The House stands 
adjourned to meet at 11 a.m. on Monday. 

1806 br •. 

The Lok sabha thell adjollrned liII 
Elven of the Clock all Monday, Novemher 30. 

1970/ Agrahayana 9, IR92 (Saka). 


